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Title: Regarding agitation for demand of separate Telengana state.
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THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH
SCIENCES (SHRI PAWAN KUMAR BANSAL): Let them go back to their seats....(Interruptions)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3 p.m.



14.07 hrs.

The Lok Sabha then adjourned till Fifteen of the Clock.

15.00 hrs.
The Lok Sabha re-assembled at Fifteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

...(Interruptions)

15 .0A": hrs.

At this stage, Shrimati M. Vijaya Shanti and Shri K. Chandrasekhar Rao
came and stood on the floor near the Table.

...(Interruptions)

MR. CHAIRMAN : Hon. Members, Shri Gurudas Dasgupta wants to make a point. Let us hear him.
...(Interruptions)

MR. CHAIRMAN: He is making your own point. Shri Gurudas Dasgupta may please speak now.
...(Interruptions)

15.01 hrs.

At this stage, Shrimati M, Vijaya Shanti sat on the floor sat near the Table.a€| (Interruptions)

MR. CHAIRMAN: The House is adjourned for fifteen minutes.

15.01A3%4 hrs.
The Lok Sabha then adjourned till Fifteen Minutes past Fifteen
of the Clock.

15.15 hrs.
The Lok Sabha re-assembled at Fifteen Minutes past Fifteen

of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

...(Interruptions)



15.15 hrs.
At this stage, Shri K. Chandrasekhar Rao and Shrimati M. Vijaya Shanti
came and stood on the floor near the Table
...(Interruptions)
MR. CHAIRMAN: Please make your point from your chair.
...(Interruptions)
MR. CHAIRMAN: Hon. Members, please allow the House to function.
...(Interruptions)
SHRI GURUDAS DASGUPTA (GHATAL): Sir please allow me to speak. ...(Interruptions)
MR. CHAIRMAN: Please allow the House to function.
...(Interruptions)

MR. CHAIRMAN: I will ask the Government. That is, of course, later. Please go back to your seats. Please maintain
decorum.

...(Interruptions)
15.16 hrs.
At this stage, Shri K. Chandrasekhar Rao and Shrimati M. Vijaya Shanti

sat on the floor near the Table.

...(Interruptions)
MR. CHAIRMAN: This is not fair. Please go back to your seats.
...(Interruptions)
SHRI GURUDAS DASGUPTA : I appeal to Shri Chandrasekhar Rao to go back to your seat. ...(Interruptions)
MR. CHAIRMAN: I am appealing both of you hon. Members to go back to your seats.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €, »
MR. CHAIRMAN: Please allow the House to function.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.

(Interruptions) €/ *

MR. CHAIRMAN: The House stands adjourned to meet again tomorrow at 11 a.m.

15.17 hrs.

The Lok Sabha then adjourned** till Eleven of the Clock

on Friday, March 4, 2011/Phalguna 13, 1932 (Saka).



* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House by that
Member.

* Not recorded

* Not recorded

* Not recorded

** Due to continued interruptions, the Lok Sabha adjourned for the day.
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